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Nonday, this the 25th day of August, 1997.

#

~ CORARM:
HUN'BLE{HR AV HARIDASAN, VICE CHA IRMAN
HON'BLE MR SK GHOSAL, ADNileTRATIVE MEMBER

0.A.$48/95

Shahul.E.I.
"Edanakachalil,

Kumbankallu, Todupuzha East. - Applicant
By Advocate Mr MR Rajendran Nair
Vs

1. The Sub Dlvxsxonal Engineer,
‘ Telegraphs. Thodupuzha.

2. The Divisional Engineer,

' leegraphs. Tiruvalla,
3. The Chief General Manager, ,
Telecom, Trivandrum. - Respondents

8y Advocate Mr S Radhakrishnan, ACGSC

0.A.1024/95

N Saseendran,

Kulathinte Kizhakksthil,
Muthukulam South P 0.
Allappey.

By”Advocate Mr P Ramakrishnan
Vs,
~Union of India represented by

the Secretary, Ministry of
Communications, New Delhi,

1.

g



‘2. The Sub Divisional Officer,

3. The Sub Divisional Officer

-.®

Telegraphs, Kayamkulam,

e
‘:}&FM:-

Phones (South),
~Alappuzha.

4. The District Manager, -
' - Telecom, Alapppzha. : - Respondents

-éy-Advocéta Mr Varghese P Thomas, ACGSC

"D.A.1375/95

P Sraedharan,

residing at Palakkal. o
Parappangadi, -

Ex. Casual Mazdoor,
Telephone: Exchange,"
Parappangadi, Post Neduva, g
Malappuram District. . - Applicant

By'Advocate Mr MR Rajendran Nair
Us

1. The Sub Divisional Dfficer,
Telecommunications,
Tirur-1._,

2. The Chief General Managar,
Telecommunicat ions,
Kerala Circle,
Trivandrum, : o - Respondents

By Advocate Mr S Radhakrishnan, ACGSC

' D.A.1486/95

“pramada .S ”

Thaleparambil House, ‘
Manakodi, Trichur. ' - Applicant.

By Advocate Mr P Ramakrishnan

Us
1. The Chief General Manager, ﬂfgf;J_ L
Telscom, Kerala Circle, / W
Trivandrum,
2, /_ The Executive Engineer,

Telecom Civil Division,
KSHB Building, 6th Floor, .
Cochin-682 016. .

By Advocate ﬂr TPM Ibrahim Khan, SCGSC

YQ ..3..0, '
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""" 301ly Thomas,

- u A .c ir 1ak —— e e e 4. . .;. e . Crm e e , . s
- Vett iplakkayil, T AR

-~ - Kurichithanaa, - - R :
' Uzhavoor(via),jKottayam.,EQ,;;Q;?,n€$;¢¢;Wn_gun;k;,ﬁ )

'~ Tadathil, Mannakkanadu P.0.

'_Kuravilangad(via),

Kottayam.

-,-Sreenivasan.K.B.
- - Karikkattathu House,
. ..Chiyakkadavu East P.0.

' :5H,Kanjirapally. ' ' - ‘Applicants

2.

B).AdVocate Mr MR Ra jendran Nair

Vs

_The Chief General Manager,

Telecom, Kerala Circle,
:Trivandrum. .

The Sub Divisional Enginaer.
(Phonas), Kanjirapally.,

The Sub Divisional foicar.
Telaphones, Palai. - Respondents

By'hdvocqta Mr PR Ramachandra Menon, ACGSC

0.A.1548/95

" “Alexandsr George,

Casual Labourer,
Telephone Exchange,

;.Kunnikkade. - Applicant

léy_ﬂdvocata Mr MR Ra jendran Nair
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..Tha Sub Divisional Df?icar.

- By Advocate Mr James Kurian, ACGSC

2.

3.

. Telecom, Kerala Circle,
. Trivandrum, :

The Telecom District Manager,
Kollam.

The Chief General Manager,

s R, e e

..‘.4...



 D.A.84/96

- P.A.Thampi,

Casual Mazdoor,

ff'Kottayam Telephoné Exchange." - Applicant'

By Advocate Mr HRwRajandran-Nair

Vs
1 The TelacomEDistrict'Hanéger.
‘ Kottayam.,
2. ~ 'The Sub Divisional Officer.

Telephones, Kottayam.

3, The Chief General Manager,

Telecom, Kerala Circle, N
Trivandrum, - Respondents

By Advocate Mr MHJ David J, ACGSC

- D.,A.97/96

' A.G;Krishnan Kutty,

Arakkal Vadakkathil,

Chambakkara.P.0.

Karukachal, Kottayam. - Applicant

By Advocate Mr MR Rajendran Nair

Vs
1. The Telecom D1strxct Manager,
Kottayam.
2. The Chief General Manager,

Telecommunications,
Kerals Circle, :
Trivandrum, - Respondents

{

By Advocate Mr PR Ramachandra Menon, ACGSC

0.A.106/96
K RaQeandran’Nair, ﬁff;g{;?i’~
Kothakulangara, 7 “&Ms :
Vettuveni. Haripad. ‘C -ﬁfﬂpplzcanté_
‘ ’1 433 t:;r( Ty . % ; ?‘é’
By Advocate Mr MR Ra jendran Narn_ , 5
s {3 e L
- \2‘\ (\‘
1. The Talecom District Maﬁ%ger.

Alleppey. ‘ T e e Respondents
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2,  The Chief Ganeral Hanager,
Telecommunlcations,
.~ Kerala Circle, _ o _
. Trivandrum, =~ - - “=- Respondents

By Advocate Mr S Radhakrishnan, ACGSC

0.A.128/96

P.H.Babu Nazar,
Puthuthoppil House, »
Elamakkara, Kochi-26. : - Applicant

By Advocate Mr MR Rajendran Nair
Vs

1. The Sub Divisional Offxcer,
Telegraphs, Aluays.

2. The Gensral Manager,
Telecom, Ernakulam.

3. * The Chief Ganaralfﬂanager,
Telecom, Kerala Circle,
Trivandrum. :

4. Union of India repraesented by
Secretary to Government of India,

Ministry of Communications,
Neuw Oalhz. - Respondents

By Advocate Mr George Joseph,'ACGSC

0.A.170/96

A Kabeer,
Athiparambu, Vellakkinar Ward,
Alappuzha. - Applicant

By Advocate Mr MR Rajendran Nair

Us
1. " The Sub 01v1510nal Engineer, : B
Telegraphs, Allenpay. 3
2. The Genaral-ﬂanagsr, _ y/fw' ’ 'ﬁ
Telecom, Alleppey. 7o :
3. . The Chief General Manager, |

Telecom, Kerala Circle,
Trivandrum.

-4, Union ef Indis represented by

-+ Secretary to Government of India,
Ministry of Communxcatlons, ' e
Ngw Delhi. , , - Respondents

By Advocate Mr PR Rémabhgndra'Menoh, RCGSC

-io‘éo-o.o'



o Edakunnily R
" Xizhakkekkara Puthen Veedu. e

" " Thomas Abraham, :”J:gf»”fi”fl‘ ;'f SR o : fii;-i

" “"Tholicode.P.0, -

“Punaloor. < T - Applicant
‘‘By Advocate Mr MR Rajendran Nair .
1.  The Sub Divisjonsl Officer,
' - Telegraphs, Punaloor,'”
2, The Chief General ‘Manager,
Teleconm, Kerala Circle, . .
Trivandrum. . . - Respondents

By Advocate Mr George Joseph, ACGSC

0. .207/96

KR Sukumaran,

Konnanath House,

- Vettikkatri.P.0. - : '
Cheruthuruthy(via). - Applicant

By Advocate Mr MR Ra jendran Nair
| Vs

1..  The Sub Diviéional foicer.
Telegraphs, Irinjalakuda.

2. ”[Thﬁ'TéﬁecdﬁtDistricfnﬂanager,
, Trichur.
3.  The Chief General Hanagef,
Telecom, Kerala ercle.
Trivandrum, - Respondents

By Advocate Mr George Joseph, ACGSC

0.A.208/96

T Sadasivan’ Pillai, .
- Inchakottu Veedu, Alappad,

A lumkadawu.P.0. _ A -
Karunagapally. ‘t' “‘_ 1: " ‘= Applicent

By Advocate mr MR Rajendran Nair
Vs

1. The Sub Divisionsl Officer,
I t_'l’telegtﬁ'umes. Karunagapally. .

2. . The Chief General Manager, . Telecoﬁ\ v i
- Karala Circle, Trxvandrum. \\\\ﬂ“““ﬂeépdndents




0.A.238/96

H Abdul Gafoor,
Sheeman Purayidam, _ '
Zacharia Usrd, Alappuzha=1, ~ = Applicant

By Advocate Mr MR Rajendréﬁ Nair

1. The General Manager,
- Telecom, Alleppey,
2. The Chief General Manager,

Telecom, Kerala ercle.
Trivandrum.

3.  Union of India reprasented by
Secretary to Government of India,
Ministry of Communications,
New Delhi. ' - Respondents

By Advocate Mr S Radhakrishnan, ACGSC

0.A.267/96

P.D.Anilkumar,
Padivattom,
Edappally.P.0. = Applicant

By Advocate Mr MR Rajendran Nair
Vs

1. The General Managér,
Telecom, Ernakulam,

2. The Chief General Managef.

~ Telecom, Kerala Circle,
Trlvandrum.

3. ~ Union of Ind ia represented by
Secretary to Government of India,
Ministry of Commun1cat10ns, _ '
New Delhi. o - Respondents

By Advocats Mr James Kurian, ACGSC

0.A.445/96

1.  Chandradasan,
Pandaraparambil,
Bolgatti,
Mulavukadu .P.0.

2. Abdul Jabbar,

Punnaparambil, Vazhakkala,
Bharath Matha College.P 0.
- Cochin=21,
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1;v - The Chief Ganeral ﬂanager.
... ~Telecommunications,

Kerala Circle, Trivandrum.

2.  The Sub Divisional Officer,
' Phones, Group Exchange,
Ernakulam, Cochin-682 011,

3. . The Divisional Engineer,

Telegraphs,

Ernakulam Cochin. - Respondents

By Advocate Mr MHJ David J, ACGSC

0.A.469/96

P.5.Sivan Pillai,
Purayidathu Mannil,

. Theodickal-689 613. .

(Casual Mazdoor,
" OPPice of Sub Digisional Offlcer. ,
Telegraph, Tiruvalla.) - Applicant

. By Advacate Mr MR Rajendran Nair

Vs

1 The District Telecom Enginser,
OPfice of the Telecom Engineer,
" i¥iruvalls.’ ' :

2. The Chief General Manager,
Telecom, Kerala Circle,
Trivandrum.,

3. .The Telecom District Manager,
- Tiruvalla. .

. By Advocate Mr Varghase P Thomas, ACGSC

_n.A 588/96

'K.M.ABdUI Kalam, |
Veluthedathu House,
Th;iChattukulam.P.O.

By Advocate Mr MR Rajendran Nair

'Vs.

1. The Sub Divisional Officer,
- Telegraphs, Alleppeay.

Respondenté




-

2. The Chief General Manager,
Telecom Kerala ercla, _
Trivandrum., : " = Respondents

By Advocate Mr PR Ramachandréxﬂenon, ACGSC

0.A.641/96

T.N.Sudhan,

Thamaramparambil House,

Muppathadam.P. 0 : '
Aluva. _ o - Applicant

" By Advocate Mr MR Rajendran Nair

Vs~
1. The Sub vazsxonal Enginear Phane
(External), Kalamassery.
2. The Chlef General Manager,
Telecom, Kerala Circle, v
Tr1vandrum. 7 - Respondents

By Advocate Mr TR Ramachandran Nair, ACGSC

0.A.703/96

T.K.Udayasankar,
Nharacail Madom,
Naduvath.P.O.
WVandoor -via, - _
. Malappuram District. - Applicant

By Advocate Mr MR Rajendran Nair.
Vs

1. ‘The General Nanager,
' ‘Telecom, ’
- Catholic Centre Buildzng,
- Broadway, Ernakulam. =

2.  The Chief General Manager,
Telecom, Kerala Circle,
Trivandrum, .-

By Advocate Mr TPM Ibrahim Khan, SCGSC

..10..0
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' vSanalkumar.VLJ
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 0.A.870/96

By Advocate Mr MR Bajendran Nair

R Vasudeven Pillai,
'~ Edsseriath. K1zhekketh11,

Venmony .P.0.

Changannuro - ﬁpplicant

vBy Advocate Mr MR Rajenﬁran‘Néir

Vs
1.  The Chief General Manager,

Telecom, Kerala Ezrcla,
Trxvandrum.

2. Sub Divzsional 0fficer,

Telegraphs, Mavelikkara. =~ Respondents

By;ﬂdvd¢ate Mr Varghese P Thomaa,lACGSC

0.A.910/96

M.KJD jvakaran,

Mullath House,
Chittanjur op 000 ’
Trichur District. - Applicant

By Advocate Mr MR Rajendran Nair

Us
1. The Sub Divisional Officer,
: ‘ Telegraphs, Trichur.
2. The'Teleéom District Manager,
‘ Trichur,.
3. The Chief General Manager,

Department of Telecom,
Kerala Circle, ‘
Trivandrum. ' - Respondents

By Advocate Mr TPM Ibrahim Khan, SCGSC

Thenguvila Veedu, S
Areeplachy.P.0. Mavila,

‘" Punaloor via, Quilon. - Applicart

Vs

1. General Manager, Telecom, .
Ernakulam, - Respondents

%
%.
&
Lt
b
-&
5
i
;
.
3
1
T ¥
.1




"‘Telecom, Kerala ercle.A_ﬁ_ﬁ o
Trivandrum, . ST

«rr\; B> -

<a it e 4'»«0;.,3 ,1.;;,_

.. Union of. Indxe represented by . o

“"Sacratary to ‘Government ‘of India, AT
Minxstry of Conmunlcetion,
Neu Delhi. . S

'_By Advocate nr ﬂatheus J Nedumpara. ACGSC

lO.A.972/96

By Advocate Mr MA Rajendran Nair

Vs

Telecom District Manager,
-Kottayam.

General ﬂaneger(Telecom),
Kottayam Telecom Centre,

 Kottayam-1,

Secretary to the Govdrnment,

- Ministry of Kelecemmunxcation.
;HANeu Delhi. R ,

.-_;aespondents_

-

1. PC GOpalekrishnan,

10/617, Amaravathy,

Cochin-1. '
2, P.A.Immanuvel,

" Padinjarevesttil, 15/1685
Vazereth, Cochin-Z.
10/640, Amarevathi. ,
. Cochzn-1. ' - , - Applicanbs
By’Advocete‘Hr‘ﬂR'Rajendtan‘Nair'
Vs

1. The Chief General Manager,

Telscom, Kerala. ercle, B

Trivandrum,
2, The General Manager;

Telecom, Ernakulam, - Respondents
By Aoncate Mr George Joseph, KCGSC
'0.A.1308/96
T.B.prasad, v .
Thampuranthara House,
Tha zhathangady, 4 ] -
Kottayam. o - Applicant
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" Union of India represented by its

'_vf._Respehdente S



"By Advocate Mr S Radhakrishnan, ACGSC
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0.A.1312/96

. Chalakudy via.

0.4.1309/96

s Udaya Krishnan,
Mundankandath House,
Kottekkade.P.0.

. Palghat. | - Applicant

By Advocate Mr MR Rajendran Nair

s

1. Sub Divisional Enginesr,
Co-Axjial Cable Project,
Ernakulam-682 016.

2. ~ Gensral Naﬁééai(velecom),
Kottayam Telecom Centre,
Kottayam=1,

3. ~ Union of India representsd by
- Secretary to Government of India,

Ministry of Telecommunication,
New Delhi. : - Respondents

By Advocatelﬂr Mathews J Nedumpara, ACGSC

0.A.1310/96

KK Prasad, »
Ratannayil, Kadebhagam,
Pallurithy, Kochi-16. - Applicant

By Advocate Mr MR Rajendran Nair
s

1.  General Manager,
Telecom, Ernakulam.

2. Chief Gensral Manager,
Kerala Circle, Trivandrum.

3, Union of India represented by s
Secretary to Government, P2
Ministry of Communicat ions, e
New DElhit

By Advocate Mr MHJ David.J, ACGSC

M.B.Prakasam,
Madhuram Parambil, Uadame.P.O.

T

.0‘1360'
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By Rdvocate Mr MR Rs jendran Nair

Vs

1. Sub Divisional Engineer,
Air Conditioning and Power Plant,
- PKV Building, o
Department of Telecom,
Ernakulam, Cochin-11,

2. The Chief General Manager,
Telecom, Kerala Circle,

Trivandrum, - Respondents

By Advocate Mr TR Ramachandran Nair, ACGSC

0.A.106/97

MP Jdude,

X1/486, Near ESI Hospital,

Mudavathil, Pattalam Road,

Kochi-1. = Applicant

By Advocete Mr MR Rajendran Nair

Vs
1. General Manager,
Telecom, Ernakulam,

2. Union of India represented by its
: Secretary to Government,
Ministry of Communication,
New Delhi. - Respondents

By Advocate Mr James Kurian, ACGSC

0.A.108/97

V3 Kunju,
Valayil, Kumarakom,
Kottayam, - Applicant

'By ARdvocate Mr MR Ra jendran Nair
Vs |

1. The Sub Divisional Officer,
Telegraphs, Kottayam.

2. Tha Ceneral Mamagser,
Telefom, Kerala Circle,
Trivandrum.

3. Union of .India represented by

Secretary to Government of India,
Ministry of Communications,

New Delhi. - Respondents

By Advocate Mr James Kurian, ACGSC

'745MV~
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The applxcations having been haard on 25 B 96 the
Tribunal on the same day delivered the followving:

_" e

ORDER

HON'BLE MR AV HAR IDASAN, VICE CHAIRMAN

The facts and the question of lau involved in ail/

these cases are similar in character. Hence they were heard

and disposed of by this common order.

2, The applicants in all thase‘cases are parsohs vho

have rendered casual service under the Telecom Department of

the Kerala Circle for various parioda but now remaining
disengaged. They have filed these applications Por s decla-"
ration that they are entitled to get uork and.uages as aasual .
iaazdoors and for a direction to the respondents to engage the
applicantsffor wvork subjact.to availability of work on the'basiaf
‘o? their'prior service.. Thay have'placad reliance onra rulidg?:f
of this Tribunal in 0.A.1402/93 renderad unde; similar circuﬁu;v:

stances.

3. The respondents resist their claim on various grounds
including the ground of limitation. UWhen the matters came up"
for hearing today, learned counsel on aithar side agreed'that

Specisl Leave has been granted against the order in 0.A. 1402/93

in SLP N0.19036/93 and as the operatian of the order of this -

/ '& P

Tribunal has been stayed, all thesa
lg Z\
g U\

dxsposad of with a direction to”ﬁhpkre"andents in these.
‘ €\

cases that depending on the dacisuoﬁféf tha.Hdn ble Suprame

ol

11catioms may be

T,

Court if the respondents are td“prepare a list of casual

-,/fyi
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labourérs,.the cla im of'tha‘iddividual applicahts putforth

in each of these app1icat1ons shall be considered by the

' }espondents and speakiné 6rderé given to them.

4.  In the light of what is stated by the learned counsal,

thqsa applications are disposed of without entering into the
merits of the cases with ; diractioﬁ to the respondents that
if the-respdndents;revto;pfepare a list of casual labourers
consequaent on the dacisioé of the Tribunal in 0.A.1402/93 as
8 result of the decision pf the.SUpreme Court in tﬁe appeal
againsf the judgement, thé'respondents shall consider the
claims of the applicants jn.all these cases seﬁarately for
re-sngagsment and shall give them a speaking order each. No
costs,
Dated, the 25th August, 1%33\, #

. i sy

A V HARIDASAN
VICE CHAIRMAN

S‘y-
S K GHOsAL
ADMINISTRATIVE MEMBER

CERTIFIED TRUE COPY
Date qqq?....»

beputy Registrar '/-\
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